[ 19 December, 2023 ]

Sabha, at its sitting held on 19t December, 2023, passed:-
(i) The Central Goods and Services Tax (Second Amendment) Bill, 2023; and
(i) The Provisional Collection of Taxes Bill, 2023.

The Speaker has certified that these Bills are Money Bills within the meaning of
Article 110 of the Constitution.
| lay a copy each of the said Bills on the Table.

MR. CHAIRMAN: Shri Hardeep Singh Puri to move a motion for consideration of the
National Capital Territory of Delhi Laws (Special Provisions) Second (Amendment)
Bill, 2023....(Interruptions)...

REGARDING THE CONDUCT OF THE PARLIAMENTARIANS -Contd.

THE MINISTER OF PARLIAMENTARY AFFAIRS; THE MINISTER OF COAL; AND THE
MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, with pain and agony, | stand
here to condemn the incident about some of the senior leaders' behaviour in the
premises of the Parliament. Today, in Parliament House premises, a great
unfortunate drama was unfolded. Mr. Kalyan Banerjee, Member of the other House,
indulged in mimicry of hon. Chairman of Rajya Sabha who is also the Vice-President
of India. Sir, some other senior Members of the House and the leader of the Congress
party, who was the President of the Congress Party for some time, and who could
not manage his own party affairs, he stepped down, and he was trying to encourage
this unfortunate act. Sir, let them introspect what they are speaking, it is circulating in
the entire social media and people are condemning them. In the whole of perspective,
Sir, if | can recall here, from the beginning, the Congress Party had deliberately been
insulting our President, Rashtrapati of this country who comes from a tribal
community. From day one, their party leader in the other House, have tried to insult
her. This is happening from the beginning, Sir. This speaks of their mentality. dz
D] AFRIGAT & HIR T %I(ECIH‘EIH) They try to insult our President. Now
they are trying to... ... (Interruptions)... Qf\cqs BT AT &, ATST THT Tl

Sir, from the beginning, some of them, including very senior party leaders,

tried to insult the Vice-President of India. Initially, a senior Congress leader, who is
the former Chief Minister of Rajasthan, questioned the Vice-President's visit to
Rajasthan. Hon. Vice-President is from Rajasthan; it is his home State. What is
wrong in visiting one's own native place? In a most derogatory manner, he
questioned it. And that too, he was travelling, before the model code of conduct was
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in place. Sir, before the model code of conduct was in place, he was travelling to his
own place and I8 GRHRI HRIGH ATl IRGRT BRIHH & [T ST <159 & oA
& H=I HAT, BIUF & AR 7Idl, I AN ITh] HIUF URASC g9 6 ol T o - I
Ifh 7 9139 URTST BT STUHINT BT BT B fHa1 81 T IE Fel 8, 39 W &H
I Bl = ®=AT F1fev] IR, I 3MaR3iTel g1 8 ferar 8, s 530 I8! 2l
This shows that their party attitude is against Kisan, against tribals, against Jat and a
Member who is holding the second highest position in the largest democracy. SIS
984 TTeld Al | UIII™e HgEd 3§ I8 ST Fhics g3l 8l SHG (oY Hid
qTet 3R ST TN, ...(AAE)... TSI TAR & ST Al €, S <Al &l TR
AT AT TR ....(FGLH).... 39 i) Bxd 2! ...(FaUH)... Subsequently in the
function, while exchanging the pleasantries with the other constitutional authorities,
the Vice-President was again ..(Interruptions).. They tried to belittle the Vice-
President's image. ..(Interruptions).. This is highly condemnable. Congress leaders
attacked the Prime Minister because the Prime Minister comes from a poor family.
..(Interruptions)..  The Prime Minister comes from the OBC community.
..(/m‘errupt/ons).. That is why their attitude is against tribals, against kisans, Jats
and against OBC community. ..(/nterrupt/ons).. They come from the very, very poor
community. ..(Interruptions).. They think that only one single family deserves all
these positions.  ..(Interruptions).. JOTH BTN aret &1 A gl Qf%?il_s' gl
..(FAYM)... IR, SHITTY, | strongly condemn this. ..(Interruptions).. If some good
sense prevails on them, they should apologise in this House on behalf of those
Members and one of the so-called senior Members of the Congress Party.
..(/nterrupt/ons).. Sir, | strongly condemn this attitude of both the Members, Mr.
Kalyan Banerjee and Mr. Rahul Gandhi, and overall S E_G»P[ TSdY+ %\*, THfSaT
TSy, ERl ST T attitude towards the Vice-President, who is also the esteemed
Chairman of this House. ..(/m‘errupz‘/ons).. This is the most insulting and derogatory
manner in which they have behaved in the premises of the Parliament. | strongly
condemn it. The entire country is watching it, Sir. The entire country is condemning
this attitude. ..(/m‘errupt/ons).. | once again strongly condemn this.
..(Interruptions)..

GOVERNMENT BILLS -Contd.

The National Capital Territory of Delhi Laws (Special Provisions) Second
(Amendment) Bill, 2023

MR. CHAIRMAN: Shri Hardeep Singh Puri to move a motion for consideration of the



